CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, WEST ZONAL BENCH, MUMBAI

3, 4 & 5TH FLOOR, JAI CENTRE, 34, P. D’MELLO ROAD, MASJID (EAST), MUMBAI – 400 009

(TEL. NO.23716847/23716439)(FAX NO.23754910)

(website: www.cestat.gov.in) (e-mail: cestatmumbai@indiatimes.com)

CIRCULAR


Sub.: Updating the pendency list of CESTAT, Mumbai.



Presently appeals pertaining to year 2003 are being listed for regular hearing.  However, as per this office records, certain appeals of earlier years have been shown as pending.  In order to update the year-wise pending list of CESTAT, Mumbai, all appellants/respondents/JCDR/Advocates/Consultants are called upon to bring to the notice of the Technical Officer, CESTAT, Mumbai as to whether: 

(a) any appeal filed with CESTAT, Mumbai prior to 2003 is still pending as per their records except listed matters and if so to submit three sets thereof so that the same may be reconstructed and disposed of;

(b) any appeal that has been remanded back by the Hon’ble Supreme Court/High Court to CESTAT but not disposed of in remand proceeding;

(c) any appeal in which the Hon’ble High Court has directed the Tribunal to forward statement of case but the same is yet not been forwarded to the High Court;

(d) any appeal that has already been disposed of but still shown pending in the pending list displayed on CESTAT website.



In case, no response is received from either party to the appeal or their representatives, the appeals will be posted before the Hon’ble Bench for appropriate decision in the matter. 
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